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NHRC committed to engaging with human
rights defenders: Vijaya Bharathi Sayani
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NEWDELH

National Human RightsCom-
mission (NHRC) acting chair-
person Vijaya Bharathi Sayani
on Monday said the Com-
mission is committed to
engaging with the Human
Rights Defenders (HRDs) to
spread awareness about the
importanceof promoting and
protecting human rights.

Sayani made the state-
mentata meeting of itscore
group of HRDs and NGOs
here. Chairing the meeting,
the acting Chairperson high-
lighted the crucial role that
HRDsplay in raising theissues
ofhuman rights violations of
different segments of socie-
ty at the grassroots level,
often risking their safety.

Sayani said that they can
play an important role in
promoting the culture of
respecting human rights and
educating the public about
them

Ajay Bhatnagar, Director
General(Investigation), high-
lighted the role played by the
State agencies and the NHRC
in safeguarding the rights of

HRDs.

Earlier, giving an overview
of the meeting, Devendra
Kumar Nim, Joint Secretary
said that the discussionaims
toidentify the roles, respon-
sibilities and challenges of
HRDs in India.

He said that the HRDs and
NGOs efforts can be very
meaningful in fulfilling the
Commission’s mandate for
protecting and promoting
human rights.

The HRDs in the meeting
appreciated the various advi-

1

sories issued by the Com-
mission for the welfare and
protection of different vul-
nerable sections of society.
Theysuggested that the Com-
mission may also consider
issuing an advisory for pro-
tecting the rights of the HRDs
given the multiple challenges
they face at various levels
while seeking justice forthe
victims.

They alsoemphasised the
need to build awareness about
the work of the HRDs in soci-
ety.
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Plaint against Smita in NHRC
over disability quota comment

U.Sudhakarreddy
@timesofindia.com

Hyderabad: Following her
comments on disability quo-
= | ta,IASofficial
Smita Sab-
harwal is fa-
cing severe
backlash and
a complaint
has been filed
against her with the National
Human Rights Commission
(NHRC). In a post on X, Sab-
harwal had questioned the
need for disability quota in
IAS and said it was difficult
for them to meet the demands
of the service.

Bakka Judson, the former
chairperson of the AP Vika-
langula Cooperative Finance

Smitaneedstobe

reminded that
reservation for disabled is
only against posts identi-
fied for each disability and
thatidentification is done
based onthe capability to
carry out the responsibili-
ty that a post entails

—Muralidharan | cenerac
SECRETARY OF NPRD

Corporation, said, “NHRC
has accepted my complaint
against Smita Sabharwal.”
Judson said that a complaint
wasalsofiled with the depart-
ment of personnel and trai-
ning for action against Smita
Sabharwal.

The National Platform for
the Rights of the Disabled al-
so objected to her comment,
terming it as deeply biased.
NPRD general secretary Mu-
ralidharan said, “Various pe-
ople have joined issue. Many
of them have revealed their
inherent prejudices and bias
against the disabled.”

“Then there was the state-
ment made by Sabharwal qu-
estioning the rationality of
the induction of disabled per-
sons into civil services. Her
statement exposes her deep
bias and underscores an able-
ist mindset that is prevalent
among large sections of the
bureaucracy and various ti-
ersof the govt, which tendsto
equate disability with inca-
pacity,” he added.
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Complaint filed against Smita Sabharwal at DoPT and NHRC

https://www.siasat.com/complaint-filed-against-smita-sabharwal-at-dopt-and-nhrc-
3066254/

NPRD stages protest against Smita Sabarwal's comments against quota for the
disabled in All India Services.

Hyderabad: Social activist Bakka Judson approached the department of personnel and
training (DoPT) and the national human rights commission (NHRC) on Monday, July 22,
against Smita Sabharwal, member secretary of Telangana finance commission, seeking
action against her as per Section 92 of The Rights of Persons with Disabilities (RPwD),
2016; after she voiced her opinion on the need for persons with disability quota in the All
India Services.

Section 92 of the Act discusses the punishment for atrocities against persons with
disability for 6 months, extendable to 5 years with or without a fine.

Smita Sabharwal had posted on her X handle on Sunday, questioning whether there
was a need for quota in the AIS (IAS/IPS/IFoS).

“She is mentally ill. She spent 15 lakhs of public money for her defamation case in the
High Court, where the Honourable Telangana High Court directed her to return back the
money, but she approached the Supreme Court where she didn’t want to return the
money. We cannot expect good tweets from her,” Judson wrote in his grievance
submitted online to both DoPT and NHRC on Monday.

Judson himself is a person with having locomotor disability, who has served as the
former chairperson of the Vikalangula cooperative finance corporation in the undivided
Andhra Pradesh.

Activist stage protest

Activists of the national platform for the rights of the disabled (NPRD) staged a protest
at the RTC X Roads on Monday, demanding Smita Sabharwal to tender her apology to
the differently-abled community.

Questioning what right she had in commenting on the quota that was guaranteed to
differently-abled persons by the Constitution of India, the activists demanded action
against her for her comments.

‘I don’t know under what state of mind she made those comments, but as a senior
officer, she should have known that there have been directions from the Supreme Court
on the implementation of quota for persons with disabilities in the central services
including the Indian Administrative Service,” said M Adivaiah, state secretary, NPRD.

Responding to her question whether one would trust a surgeon with a disability, he
reminded her of Mumbai-based Oncologist Dr Suresh Advani, who excelled in his
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profession, and many personalities like Louis Braille, Helen Keller and Stephen
Hawking just to name a few, who defied their disability with their work.



TIMES OF INDIA, Online, 23.7.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

HC notice to govt on vacant medical posts

https://timesofindia.indiatimes.com/city/hyderabad/telangana-hc-notice-to-government-
on-vacant-medical-posts/articleshow/111940282.cms

Hyderabad: Telangana HC on Monday issued notices to the health authorities asking
them to explain their stand on a PIL that charged them with leaving a huge number of
medical and paramedical posts vacant in govt hospitals.

The PIL was filed by K Akhil Guru Teja of Yellareddyguda, who contended that these
vacant posts were rendering the hospitals helpless and poor patients hopeless.

A bench of Chief Justice Alok Aradhe and Justice J Anil Kumar sought answers from
the health secretaries of both the state and central govts, director of medical education,
commissioner of health and family welfare and Vaidya Vidhana Parishad officials.

Petitioner’s counsel Chikkudu Prabhakar said that lack of staff is adding to the existing
problem of lack of facilities at the state-run hospitals.

“The inaction of the state in this regard is defeating the purpose of the judgment and
guidelines given by the Supreme Court in Paschim Banga Khet Mazdoor Samity vs
state of West Bengal,” he said.

We also published the following articles recently

NHRC notice to health ministry, Delhi govt over shooting at hospitalNHRC issues
notices to Union health ministry, Delhi government, and police commissioner following
patient shooting in Delhi hospital. Concerns raised over hospital safety. Actions being
taken to improve security measures. Learn more.111830486

After new criminal laws, state forensics, CID to hire experts, fill vacant postsState
forensic sciences lab in Kolkata recruiting scientific officers and lab assistants to meet
demand under new criminal laws. State CID advertising for cyber forensics experts and
crypto analysts. Learn more about the recruitment process and job
requirements.111793632

10% Punjab health facilities lack biomedical wasteDiscover the latest update on
healthcare facilities in Punjab operating without permission from the Punjab Pollution
Control Board under the Bio-Medical Waste Management Rules 2016. Learn about the
state's efforts to enforce regulations and manage bio-medical waste.111913095



STATESMAN, Online, 23.7.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

NHRC committed to engaging with human rights defenders: Vijaya
Bharathi Sayani

https://www.thestatesman.com/india/nhrc-committed-to-engaging-with-human-rights-
defenders-vijaya-bharathi-sayani-1503323469.html

Sayani said that they can play an important role in promoting the culture of respecting
human rights and educating the public about them.

National Human Rights Commission (NHRC) acting chairperson Vijaya Bharathi Sayani
on Monday said the Commission is committed to engaging with the Human Rights
Defenders (HRDs) to spread awareness about the importance of promoting and
protecting human rights.

Sayani made the statement at a meeting of its core group of HRDs and NGOs here.

Chairing the meeting, the acting Chairperson highlighted the crucial role that HRDs play
in raising the issues of human rights violations of different segments of society at the
grassroots level, often risking their safety.

Sayani said that they can play an important role in promoting the culture of respecting
human rights and educating the public about them.

Ajay Bhatnagar, Director General (Investigation), highlighted the role played by the
State agencies and the NHRC in safeguarding the rights of HRDs.

Earlier, giving an overview of the meeting, Devendra Kumar Nim, Joint Secretary said
that the discussion aims to identify the roles, responsibilities and challenges of HRDs in
India.

He said that the HRDs and NGOs efforts can be very meaningful in fulfilling the
Commission’s mandate for protecting and promoting human rights.

The HRDs in the meeting appreciated the various advisories issued by the Commission
for the welfare and protection of different vulnerable sections of society. They suggested
that the Commission may also consider issuing an advisory for protecting the rights of
the HRDs given the multiple challenges they face at various levels while seeking justice
for the victims.

They also emphasised the need to build awareness about the work of the HRDs in
society.
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NHRC = AT fUPR WREDI 3R TR TRHRI 61 UR TfSd U= HIR
U Dt S5® P AT fowar

https://insamachar.com/nhrc-holds-a-meeting-of-its-core-group-on-human-rights-
defenders-and-ngos/

P AHG SHUBR SN (NHRC) A 718 faceh H SN & URER ¥ AHa SfUeR WRefd]
(TI3RE) HR R WHRT TS & U R Jd S d6H BT Ao fBaTl d6& Bt
eI TR U Hriared e faor YR T 3 Ag@yul A4 SMRIBR WREDHT B
YUDHT IR UhTRI STad §U B8 fob I T SR 31U R&T Dl SIRIT § STiohx ST W)
R A & AT Tf & A BRI & Ieae & e &1 oM & | S84 Hal fb 4 AFG
YBRY BT M HRA 3R 3D aR H S-d1 B RIS FRA B! Wpid B! ggIa a7 |
Heaqul YT AT b S| STANT AT BRI & Fad Td IReM & Hed P aR A
SRl B & ol AT HTISHR ARefd! & Ty Je & e ufdes g

TRIFGRIP (AN, 3o HeATR o A UBR WEDH! & MUBRI & W& & 54
TR SR 1T AHa SRABR SN §RT FHTS T YHDT IR YHTI STalT| SN & A
MAHR WRedh! 8 Ud Biwd yarse o 31

SN UG, 9% &I [AavUl ¢d gU, ¥gdd 9id, Gd AR 8 7 &gl fh 991 &1 3=
HRd & AMT RGR Wed! & Yfirewrsh, Sraeial sik gaifadl &t ugdad &3 gl
IGi- Fel fob TG USRI & TRE0T Td deH 3G SN & U I I B+ | A
fYPR TARefD! TUT TR WBR W6 & YA §gd AP g1 T ¢ | Fafa, T 7=t
%H@&mﬁaﬁ?@&m@mvﬁah$aﬁaﬂmh$eﬁfﬁwmﬁﬁmﬁam

|

93 B AMT HUPR Iefd! 7 TAS & AT HHGIR TN &b Bl 3R JRET & oy
3TN gRT IRY faftrs RRfal & WRe &1 I gara foar fr s difsdt & fom
A & [T HRd 9T A TR W S aTelt ds gHNadl & ¢@d g AMd ISR
WREP! o AHYBHRI P TREUN g IWHERIT TR} R R U7 R TR AHhd1 1 &=/ Jav
R M4 HRBR WREDH! & HTH BT JAUT B 8q TH THET BT R AfavTd oid D
STaRgerdl &1 off garra fear T o1l I TS ¥ A4 SR WD & Sl & IR |
SR T Uel B P 3Magehdl IR Wi SR faar|

giruTi o TegsmRE & aRky SfUeRT, Aiffer Rig, Iorer (@), sritar Rier, dgad
e, A 4. ywbid, Sgad afad, IHifee < 3R SRl faunT iR e Rt
HR Tg & Hew, Sl. fSrds g 2icl, sreney, Tale WiTd g a1 g, e I, (e,
Eey T8 NP TR U (IRSARTSN), UEU IMeR], HRGR] HeHb, TR TS
THIRERE, T W1, SRS, WRed, Tl T, SRieR! s, gk ts ds
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g fevradl ® Wid auT Woll TAdIGex &I Adh IsauTd & A g Srefters &t
|71 {19

https://aimamedia.org/newsdetails.aspx?type=Share&nid=287677

U 3MToTE SHRIPR 1 U & AT P srede STy SR S (qd smediew) &
SRR o sreger Gud AT aTcd ST 9497 & Add § IR YW H AR 8 E
g fexmad! & Hid auT Wil Tddex & daey & Hfay IR IR g SO faRly
TERH B & IWId HEHIRH IoquTd & ¥ Yoy siefterds Hiftha THd R IufRd glax
U f&ar vearae & &gl 141 ¢ fb Al 9uT B O%1 &1 TR U RO & AR IR o d
gfafed 6 A @t g d & Hid 31 381 8. 39 A H SR U™ 4ok Th W 8. 2021-22 B
3ol IR USRI | 501 AT 1 fe=Ted & 1 §s ©.

S YR AP AFAIRIGR TANT H Beh TIDBIICR & 1782 HIHA o fbd ST b & ,
T 794 T 44.5% 3hal SR USR & §. TSI = U faAl IR Ue™ & &3 UM R g4
fRRTd # HId quUT Woll TIeIdeR & HHd! &1 IEeRUT &d gU 37 esfl &1 T ddx
3l gereiHal IR HoR Hrame! i HiT P 5. T 81 39 UHR P gl & Hiawyg &
A I & Fay F o Igfad A & @t A4 & fae giem srefters dva sriad R
TEMeH IsquTel & AH 10 31 59 ERA IufRYT R o HeNifd RasR M, Hed
e SRIE oo, o TURT ARG Shold, freurd T, JE=T,BRT AYST, S
W, RIS WM, Ta-Td AR G STHR IHL AT 3R (HRaa Tl e a8
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https://www.prabhatkhabar.com/state/jharkhand/jamshedpur/students-got-information-

about-human-rights

YT ST UBRY Td IFH AFAIUPR STIRT B WIS YR (FRES) Grora
R8T 4 gl fob T70 o1 ¥ dhR g db Td g & §1e ¥ 9 AP Ui AFa fUHRI
o A g

SHE DI el AFg BRI B AHHRT

TARIGER : SHRIGER HI-3RfCT dics § HAR &1 AHUHT SUBR 3MuH! Afad HRIHH
D1 AN fobaT 1. Ig SIS SHAIGYR & fRIbrd FaRw Uiy Td Py AHariiaR
STRINT, 7% el & Hgad daray™ § gofl. o S Yaigd Ssuey SiUsRt ud Igh
AFATIBR TN &1 WIS JUICIR (FRGS) YA 81 7 7a sifeRT & IR & g,
HRIHT d IMAA 9 & Ugd g RiegT 7 §1d GUR 6 &1 aRT {dhar. agi urlt it
afiaar & IR & 9d[N. 39 1Y g1 Affdl IdieH, TAPR & ant &I 48 iR difgar
o1 Ifed =g, foiT & SIfeRT & WIY-T1Y A & Hiford BRI & aR § gamr. 38
Dl fob o o W dhR g T Td Jg & §1c § I9HH AP Ht AHa SifUsRI § 2niia
. fafdy sifafy & = o ae-iie! Rien MeTa IRES WBHR & IUMCRS ST g
AR, o1 IHS S UeideR) Her $uRl IulRd Tel. el faurmee g1, d5g
q1ed, YRR B fqurTee 8. Siak1 $ARI, Ripvd Foi $UR, 1. YNUl $AR g, .
T 3IHR JHd B3 1 BHH I Ihd g9 H JedIT fhal. RHH & Wi A =
foa g1 siefea Mmea # deRIgur fa.




